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¢ the ap 1icant which states that he has s—ifrrpiy/aprcmoted

CeENTHAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BeNCH

Original iapplication No. 1023 of 1992

Tilak Dhari veas Applicant
Versus

Union of India and Ors. ' 'we s+ Respondents

GURA 2

Hon . MTl &.3. Gorth, Member(s)

Hon . MT+ A.K. Sinha, Member(J)

( By Hon, Nr. &.B. Gorth, Member (&) )

DI o Izaz_Ahmed Khaen appearing for the—counsed 4.

, Sri Swarajya Pra;\'ash) Applicant's

counse )submits that the applicaent has since been
has
promoted and accordingly ihis applicakdon/became

infructuous, He, produced before us the postcard o
een

Waee of o 13,193, In the application, the praysr was

for his promotion tc the post of Assistant Accounts

Of f icer §race B' for which he was already duly -

ed-in view of his promotion w.e £ 13.1.93 anad hes

b
rejque ted by the applicant himself through the postcard

- .
dated 26.4.93 , This application became infructucuse
P
he same is tneref ore dismissed as, pecome infructucus.

The postcard dated 2% .4 .93 may be taken on record.

Member(J) Membe r (&

Dateds 3.,5.93
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